12.06 hrs

Business of the House

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI
ARJUN RAM MEGHWAL): Hon. Chairperson Sir, with your permission, I rise to
announce that Government Business for the remaining part of the 5™ Session of
18" Lok Sabha will consist of:-

1. Consideration of any items of Government Business carried over from today?s
order paper:- [it contains ? Consideration and passing of the following Bills:- (i) The
National Sports Governance Bill, 2025; (ii) The National Anti-Doping (Amendment)
Bill, 2025; and (iii) The Indian Ports Bill, 2025].

2. Consideration and passing of the Income-Tax Bill, 2025, as reported by Select
Committee.

? (Interruptions)
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? (Faum™)
HON. CHAIRPERSON: Please stop this immediately.

? (Interruptions)



HON. CHAIRPERSON: You cannot bang the table like this. This is the Parliament.
This is the Lok Sabha.

? (Interruptions)

HON. CHAIRPERSON: People have elected you to represent them decently.
? (Interruptions)

HON. CHAIRPERSON: You are supposed to behave responsibly and decently.
? (Interruptions)

HON. CHAIRPERSON: This is not the way. This is not done.
? (Interruptions)

HON. CHAIRPERSON: The entire country is watching.
? (Interruptions)

HON. CHAIRPERSON: The entire nation is watching.
? (Interruptions)

HON. CHAIRPERSON: I take a very strong objection to banging of the table of the
hon. Speaker.

? (Interruptions)

HON. CHAIRPERSON: This will not go on record. I take a very strong objection to
this. This is not done.

? (Interruptions)

? (OaY™)



